HIGH COURT, MADRAS

APPLICATION FOR THE POST OF COURT MANAGER

1. Name of the Candidate Afﬁx Passport
(in block letters) size Photograph
duly attested by a
2. Father / Husband Name Gazetted Officer
(do not pin or
3. Age & Date of Birth staple)
(DD-MM-YYYY)
(Attested copy of proof to be enclosed)
4. Permanent Address
5. Address for communication
6. Email id
7. Contact Phone No.
(1) Mobile Number
(i1) Land line with STD code
8. Basic Academic Qualifications
(Under 10+2 pattern) (Attested copy of proof to be enclosed)
SL.No. Particulars of Name of the Year of | Total | Marks | % of Marks
Qualification Board/University/ | Passing | Marks |obtained
Institution
1. |S.S.L.C./ MATRICULATION
7 |HS.C.
3. |DEGREE:
4. |Management

Qualification:




9. Other Qualifications, if any
(Attested copy of proof to be enclosed)

SI1.No.

Particulars of
Qualification

Name of the
Board/
University/
Institution

Year of
Passing

Total Marks

Marks % of
obtained Marks

10. Details of Experience
(Attested copy of proof to be enclosed)

SI.No.

Name of the Organisation

Post held

Period

From To

Brief description of
duties

11. Community
(Attested copy of proof to be enclosed)

12.  Percentage of Disability in case of

Handicapped Persons

(Attested copy of proof issued by the
Competent Authority to be enclosed)

13.  Proof for claim under Destitute
Widows :
(Attested copy of proof issued by the
Competent Authority to be enclosed)

14.  Fees particulars

Demand Draft
Number.

Date

Name of the Bank

Amount

Certified that all the information furnished above by me is correct and true to the best of my

knowledge and belief.

PLACE:
DATE:

SIGNATURE OF CANDIDATE




